
THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:45 PM

[ For Thursday,20th March 2025]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH
COURT NO: 111

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 CRP(IO)/202/2022 PAPLU GOPE
            Versus
MD. INAM WARIS AND 4 ORS

MR. A R SHOME
MR B PUSHILAL

2 WP(C)/842/2023 SMT. MANIKA KALITA DEKA
            Versus
THE STATE OF ASSAM AND 8 ORS.

MR. S KALITA
MR. S KAKATI
MR P DAS
GUNJAN DAS

GA, ASSAM

3 WP(C)/1406/2024 LALIT CHAMUAH
            Versus
THE STATE OF ASSAM AND 7 ORS

MR. R P SARMAH
MR. S DIHINGIA
MR I HASSAN
MS. K DAS

SC, FOREST

4 I.A.(Civil)/1443/2024
IN WP(C)/1209/2019 (D/O)
in WP(C)/1209/2019

BINA PANI DAS,
            Versus
THE STATE OF ASSAM AND 6 ORS

MR. B K BHAGAWATI GA, ASSAM
SC, AG

5 WP(C)/7017/2024 SULTAN AHMED MAJUMDER
            Versus
THE STATE OF ASSAM AND 4 ORS.

MR. M A SHEIKH
MS. A BEGUM
MR M H CHOUDHURY

SC, SEC. EDU.

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 20/03/2025
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MS. N M DEKA 12-02-2025 To 04-04-2025
2) MR. H GOSWAMI 20-02-2025 To 20-03-2025
3) MR. S D PURKAYASTHA 17-03-2025 To 22-03-2025
4) MR B D DAS 12-03-2025 To 21-03-2025
5) MR. S K SINHA 10-03-2025 To 20-03-2025
6) MR. J P SHARMA 08-03-2025 To 25-03-2025
7) MD. H BHUYAN 11-03-2025 To 30-04-2025
8) MS S DAS 11-03-2025 To 21-03-2025
9) MS. S SARMA 20-03-2025 To 21-03-2025
10) MR I RAFIQUE 14-03-2025 To 04-04-2025
11) MS. B BHUYAN 17-03-2025 To 21-03-2025
12) MS. S G BARUAH 17-03-2025 To 21-03-2025
13) MS. M M KOTOKY 17-03-2025 To 28-03-2025
14) MR. A K DAS 18-03-2025 To 01-05-2025
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010172162022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010029272023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010048602024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010095482024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010273342024


15) MR D BARUAH 20-03-2025 To 29-03-2025
16) MR. M K CHOUDHURY 20-03-2025 To 20-03-2025
17) MR. FIRUZ KHAN 20-03-2025 To 30-03-2025
18) MR. DITUL DAS 19-03-2025 To 20-03-2025
19) MR. N ISLAM 24-03-2025 To 04-04-2025
20) MR. A K DUTTA 20-03-2025 To 22-03-2025
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:45 PM

[ For Thursday,20th March 2025]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

DEPUTY REGISTRAR (BENCH) - MR. SAPTARSHI DAS
COURT NO: 115

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 CRP/163/2019 PARIMAL SEN
            Versus
ON THE DEATH OF RAM BILASH GOYAL,
HIS LEGAL HEIRS

MR S SANCHETI
MR. A SANCHETI
MR. R C SANCHATI

MR. B K JAIN
MS. O PHUKAN

2 I.A.(Crl.)/259/2020
WITH OFFICENOTE
in Crl.A./2255/2020

UNION OF INDIA
            Versus
SHRI NIRAJ KUMAR MANDAL

MR. B K DAS
MR H P GUWALA

WITH
Crl.A./2255/2020
(Filing Number)

UNION OF INDIA
            Versus
SHRI NIRAJ KUMAR MANDAL

3 CRP/139/2023 MD. WAZUL HUSSAIN
            Versus
SIRAJUDDIN AHMED AND ANR.

MR. P J SAIKIA, SR. ADV
MR. A K GUPTA
MR K J SAIKIA

4 WP(C)/5982/2023 MUKTAM ALI @ MD. MUKHTAM ALI
            Versus
THE ASSAM POWER DISTRIBUTION CO.
LTD. AND 4 ORS.

MR. P D NAIR
MR G ALAM
MR. F AHMED
MR. H ROHMAN

SC, APDCL

5 WP(C)/7510/2023 NIRMAL DAS
            Versus
THE STATE OF ASSAM AND 6 ORS

MR. JYOTIRMOY ROY
MR. S SARMA
MR. R HAZARIKA
MR. C CHAKRAVARTY
MR D DAS
MR B P SARMAH
B SAHA

GA, ASSAM
MR K L GUPTA (r-4)

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 20/03/2025
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MS. N M DEKA 12-02-2025 To 04-04-2025
2) MR. H GOSWAMI 20-02-2025 To 20-03-2025
3) MR. S D PURKAYASTHA 17-03-2025 To 22-03-2025
4) MR B D DAS 12-03-2025 To 21-03-2025
5) MR. S K SINHA 10-03-2025 To 20-03-2025
6) MR. J P SHARMA 08-03-2025 To 25-03-2025
7) MD. H BHUYAN 11-03-2025 To 30-04-2025
8) MS S DAS 11-03-2025 To 21-03-2025
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010294522019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010054992020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010054962020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010105412023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010227362023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010290302023


9) MS. S SARMA 20-03-2025 To 21-03-2025
10) MR I RAFIQUE 14-03-2025 To 04-04-2025
11) MS. B BHUYAN 17-03-2025 To 21-03-2025
12) MS. S G BARUAH 17-03-2025 To 21-03-2025
13) MS. M M KOTOKY 17-03-2025 To 28-03-2025
14) MR. A K DAS 18-03-2025 To 01-05-2025
15) MR D BARUAH 20-03-2025 To 29-03-2025
16) MR. M K CHOUDHURY 20-03-2025 To 20-03-2025
17) MR. FIRUZ KHAN 20-03-2025 To 30-03-2025
18) MR. DITUL DAS 19-03-2025 To 20-03-2025
19) MR. N ISLAM 24-03-2025 To 04-04-2025
20) MR. A K DUTTA 20-03-2025 To 22-03-2025

 2/2 


